in The Central Adinnihistrative Tribunal
Jaipur Bench, Jaipur

AOQ/TA/MP NO. ...oveerrneeeerceree e eeee
M.L. Ajmera Vémus Shyamal Ghosh

Date of Order _ : Orders.

CP 23/2002 with MA 25/2002

16.4.2002 Mr. P.P. Maﬁhur,'Counsel for the applicant.
Mr. R.L. Agarwal, Proxy counsel for
( Mr. Bhanwar Bagri, Counsel for the respondents
Mr. R.L. Agarwal holding brief for Mr.
Bhanwar Bagri, counsel for the respondents,
statbes that order dated 9.11.2000 in OA No.
320/96 has been complied with. A copy of the
order, by whicﬁ compliance has bheen made, has

already been brought on record through MA
No.25/2002. The learned counsel .for the

»

(A.P. NAGRATH)
MEMBER (A) . VICE/ CHATRMAN




